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.New Delhi, the 15th January, 2010

The following amendrnetitto thoResoJution No. F. 3412oo8-SCA(I) datod 13-9-2008 is hereby made ;-

(1) 81. No. 9 whichrelates'~ ~:p;.revtsedscaleofRs. 6500.2O():.10S00·of~N~. 1of Part AofAnnexure I

shall be amended as under :.

81. No Existing scale ofpay Revised paystrueture .

Pay Band Comsponding Pay Band Grade Pay

1. 6S00-200-10500 PB-2 Ra. 9300-34800 Rs.4600

By Order and under the authority ofChiefJustice ofIndia.

V. K. YADAV,Addl. Registrar (Admn.I)
'.
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SUPREME COURT OF INDIA

No. F.34/2008-SCA(I)
New Deihl, dated July 22. 2010.

TO BE PUBLISHED IN PART II, SECTION 3 SUB-SECTIONn)
OF THE GOVERNMENT OF INDIA GAZETTE

NOTIFICATION

In exercise of the powers conferred by clause (2) of Article 146 of the Constitution, the

Chief Justice of India hereby makes the following amendments to the Supreme Court Officers and

Servants (Conditions of Service and Conduct) Rules, 1961 In respect of the posts of Director

(Library) (Ex-cadre), Chief librarian, Librarian, Senior Assistant Librarian and Assistant Ubrarian

have been mentioned at Category No.13, 22, 28. 31 and 38 :-

Column No.3 of Category No.13 be substituted as under:-

LA degree In Law of a University In India recognized by the Bar Council of India or by any State
Bar Council for enrolment as an Advocate.
2. Master's Degree In Library Science of a recognized University
3. Diploma In Computer Application recognized by AICTEJDOEACC or equivalent or Library
Automation Course conducted by National Institute of Science Communication and Information
Resources
4. Knowledge of Computer operation. It includes - (i) knowledge and experience of working with any
standard "library Automation Software" for House keeping activities In the library such as
cataloging, acquisition and circulation etc., (ii) knOWledge and experience of computerized
search both of on-line and off-line databases including of retrieval of desired information
through various search engines/processes and (iii) knowledge and experience of any software for
developing In-House databases for documentation work.

Specialized knowledge in:
(i) Conducting research work regarding legal matters,
(ii) Documentation work
(iii) Preparing of bibliography of cases,
(Iv) Examination and dissemination of legal articles published In various law journals.

Column No.3 of Category No.22 be substituted as under:-

1. A degree In Law of a University in India recognized by the Bar Council of India or by any State
Bar Council for enrolment as an Advocate.
'/. Master's Degree in Library Science of a recognized University
:. Diploma In Computer Application recognized by AICTE/DOEACC or equivalent or Library

Automation Course conducted by National Institute of Science Communication and Information
Resources
4. KnOWledge of Computer application in Library work. It Includes-(I) knowledge and experience of
working with any standard "library Automation Software" for House keeping activities in
the library such as cataloging, acquisition and circulation etc., (Ii) knowledge and experience
of computerized search both of on-line and off-line databases including of retrieval of desired
information through various search engines/processes and (ill) knOWledge and experience of any
software for developing In-House databases for documentation work.

Column No.3 of Cate 0 No.28 be substituted as under:-

1. A degree in Law of a University in India recognized by the Bar Council of India or by any State
Bar Council for enrolment as an Advocate.
2. Degree In Library Science from a recognized University;



-2-

3. Diploma in Computer Application recognized by AICTEIDOEACC or equivalent or Library
Automation Course conducted by National Institute of Science Communication and Information
Resources
4. Knowledge of Computer operation In Library work. It Includes - (I) knowledge and experience of
working with any standard "library Automation Software" for House keeping activities In
the library such as cataloging, acquisition and circulation etc. and (II) knowledge and
experience of computerized search both of on-line and off-line databases Including of retrieval
of desired information through various search engines/processes.

Desirable :.

Master's Degree in Library Science of a recognized University.

under:-

1. Degree In Library Science from a recognized University;
2. Diploma in Computer Application recognized by AICTE/DOEACC or equivalent or Library
Automation Course conducted by National Institute of Science Communication and Information
Resources
1. Knowledge of computer operation in Library work. It Includes - (i) knowledge and experience of
Norklng with any standard "library AutomatIon Software" for House keeping activities in
the library such as catalogIng, acquisition and circulation etc. and (Ii) knowledge and
experience of computerized search both of on-line and off-line databases including of retrieval
of desired information through various search engines/processes.

Desirable :-

Master's Degree in Library Science of a recognized University.

Column No.3 of Category No.38 be substituted as under:-

1. Degree in Library Science from a recognized University;
2. Diploma in Computer Application recognized by AICTE/DOEACC or equivalent or Library
Automation Course conducted by National Institute of Science Communication and Informatior
Resources
3. Knowledge of computer operation in Library work. It includes. - (i) knowledge and experience of
working with any standard "library Automation Software" for House keeping activities in
the library such as cataloging, acquisition and circulation etc. and (0) knowledge and
experience of computerized search both of on-line and off-line databases including of retrieval
,f desired information through various search engines/processes.

BY ORDER

/

(AShOkW~ar)
Reglst;>C;;(;~mn.l)
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SUPREME COURT OF INDIA

/ l'iOTIFIC:ATION

New Delhi, the IDth September, 2012

GS.R. 679(E).-ln exercise ofthe powers cOilferred by clause (2) ofArticle 146 of the Constitution read with Rule
.3 of the Supreme Court Officers and Servants (Conditions ofService and Cunuuct) Rules, 1961, the Chief Justicc ofLndl<l
hereby makes the following amendmenls to the said Rules ;-

I. The following be substituted in Column No. 4--·Method ofRccruitmenl and Column No. 5- -Lxperiencc. if:lOV
against the post of Deputy Registrar-Category No.9 :-

Melhod of Recruitment Experience, ifany prescribed for the post

(4)
-----------------_._-

15)

By promotion or :-

Assiswnl Regislrars (Non-Shorth(lnd) ;

CR

Minimum 3 )'eal-~ expericncc ,1:> Assislanl
Registrar (Non-Shorthand),' i\ss istanl Registrar
(Shorthand).'

2. Deputy Registrars (Shorthand) (F'x ..cadre)/i\ssislanl Registrars
(Shunhancl) I AR-cul11-PS to Hon'hle Judges.

AR-cum-PS to Hon'ble Judges in case of
promotion:

tR

By the process of selection on the basis of merit.
OR

Minimum 5 years service in Jllrlici~1 service ofa
St~lc/Union Territory in case of deputation;

By deputation

OR OR

By direct recruitment Suitable experience in required field in case of
direct recruitment.

343~ CI/20 12
----------------(1-)-----------------
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II. The following Post. ua! ificatioll, Experience and Method of recruitment be added as Catcgw; , o. 9A belo\'
Category "Jo. 9 oflhe Schedule to the 'iilid Ride,: -

Category Dcsignation
No. of the post

Qualification Method of
recruitment

Ic. pcrience.
iLlnY

')/\ Deputy
RegislTar (Shorthand)
(Ex-cadre)

*A ['egree in Law of a
recogniz.ed University in
India.

"

8y promotIon of
Assistant Registrars
(Shorthand)/AR-cum
P to Hon 'ble Judges.
l3y the proLcs of
selection on the ha,is
ofll1erit.

Minimum 3 years
experience in the
fccdcr cadre.

---------. ---_._.- -_._--_._----
* I:xplaniltion --A Degree in Law ofa recognized University in India would include BGI.'LL8 (Academic)

Degree frol11 a recognized University in India.

II! The following be sUbstilll.ted in' Column No. S--Expcrience. iran., against Ihe post of Deputy Registrar
(I-.x-cadre) Category No. 10:-

Experience, II any prescribed for the post

(5 )

Mi.-:imum 5 years experience in the cadre ofk;sistant Registrar (Non-shorthand)
.

INo F 34.'2012-SCA(I 11

By Ordc".

RAVINDR/\ M/\ITHANI, Rcgl<;rr,lr

i'lillld b) Ih~ \1ilnilg~r. (Jove rIl IllCIl I "I Inilia Pre;,s. Ring Road. tvIa)apuri. ~:e\\ Delh,· J IIiOll I
~nci PllhlislJcd h) the ('ilnlr"llel or I'uhlicalllll". DellJi-II(J(J5.1
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SUPREME COURT OF INDIA

NOTIFICATION

Ne\\ Delhi. the 7th December. 2012

G.S.R 887(E).-- In exercise ofthc powcrs confcrred bv clause (2) of Article 146 of the Constitution_
the Chief Justice of India hereby makes the followmg amendments to the Supreme Court OffIcers and Servants
(Conditions or Savlcc and Conduct) Rules. 1%1--

I. The following be substituted m respective Column No. 4- Method of Rccrllltment against the posts
or Restorer Gr:ldc-II, I ,ibrary Attendant Grade-II and Gestetnor Operator Grade-II Category Nos 51 to :;:, .

Method of Recruitment

(4)
- -------------------

8)' posting of Senior Court Attendant on thl: basis of seniority subject to fulfillment of
prescnbed qualifications

---- -- ---------------- --------
[No. F 34/2012-SCA(l)j

Ii\" Order.

RAVINDRA \-1AJTHANI. Registrar (Admnl)

l'nnt"d by Ih" \fallagcr. Go""rnm"nl of India Press, Rillg Ro ..d. Mayapuri.:\ "" Ddhi-! 1006'1
and Published by the COnlrolkr of Publications. Ddhi-II0054.
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SUPREME COURT OF INDIA
NOTIFICATION

New Delhi, the 11th April, 2013
G.S.R. 245(E). - In exercise of the powers conferred by clause (2) of Article 146 of the Constitution, the Chief

Justice of India hereby makes the following amendments to the Supreme Court Ofticcrs and Servants (Conditions of

Service and Conduct).Rules, 1961:-
I. The'following be substituted in Column No.4 - Method of Recruitm ent. against the post of Deputy Registrar-
Category No.9 :-

Method of Recruitment
(4)

: By promotion of:-

! I. Assistant Registrars (Non-Shorthand);

OR

~ 2. Assistant Registrars (Shorthand)/AR-cum-PS to Hon'ble Judges.

By the process of selection on the basis of merit.

OR

'3. By posting 01':-
; Deputy Regi".trars (Shorthand) (Ex-cadre).; . I OR

• . By deputation .

OR

By direct recruitment

[No. F. 34/2013-SCA (I)]
By Order,

RAVINDRA MAITHANI, Registrar

. 1574GI
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